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THE M INISTER OF COM M UNI­
CATIO NS (DR. SH A N K ER  D A Y A L  
SH A R M A ): (a) to (c ). N um ber of
tem porary em p loyees w ork ing m 
Delhi Telephone D lslricf us on 31-1- 
74 is less than 4000. T hey are a l­
ready regular em ployees, and the  
question of absorbing them  or m ak­
ing the-m regu lar doe* not ari«n

Police firings in Gujarat

339. SHR P M. MEHTA- W ill the  
M inister of HOME A FFA IR S ho 
pleased to state:

(a ) w h eth er  there have been ja ige  
num ber of po lice firings in the various 
Parts o f G ujarat during the m nnths of 
Septem ber and O ctobei, 1974;

(b ) if  so, how 'many tim es filin gs  
took place and the num bei o f person 5 
died and injured as a resu lt thereof; 
and

(c) w hether the law  and ordei s itu ­
ation m that S tate  have not im prov­
ed after th e  im position  of P resident's

THE D EPU TY  M INISTER IN THE  
M INISTRY O F HOME A FFA IR S  
(SH R I F. H. M O H SIN ); (a) and 0 0  
G overnm ent have not received  any 
lep o rt ot police firings m Gujarat 
during the m onths ol Septem ber and 
October, 15)74. Facts art bring as­
certained  from  the S tate A dm in is­
tration and w ill be laid on the tabic  
of th e  House.

(c) Tlio law  and ordcj situation m 
the  S tate im proved vastly  a fter the 
im position of the F ie s id e n t’s Rule 
and is now w ell under control

Use of energy derived from non-com­
mercial fue1s

1340. DR. K . L RAO: W ill the M i­
n ister of ENERGY be p leased  to state

the steps being taken  to esti­
m ate correctly  the energy used in the  
country and derived  from  n on -com ­
m ercia l fuels; and

<b) th e  tim e by w h ich  th e  collection  
of the said data Mill be organised?

THE DEPU TY  M INISTER IN  THE  
M INISTR Y OF ENERGY (PRO F  
SIDD HESH W AR P R A S A D ). (a ;
and (b ). The F uel P o licy  C om m ittee  
set up by the G overnm ent of India  
have assessed the energy derived  
ft 0*411 non-eonr.nerctal fuels. The 
C om m ittee have m ade som e sug­
gestions w hich ate under considera­
tion oi the G overnm ent

Poor Power Supply from Nuclear 
Power Station

1.M1. SHRI S. N. MISRA. Will the 
Minister of ENERGY be pleased to 
state. 1

(:i) w hethei G overnm ent i a \ ‘ ‘e- 
ceived fon.p lain lc about the poor 
pow er supply from  nuclear pow er s ta ­
tions i n India;

(b) if so, whether tlie nuciem pov/ci 
c1a'u>»s a’ t< cnntiolled bv the Cfntr.il 
Government and the transmission lines 
rue administered by the S+alo Elec-
tricity Board th en  hv ham pering the  
d istn b u h o n of pow ei to neighbouring  
States; and

ic) if  so, th^ action Governm ent 
propose to take in th is regard?

THE DEPUTY M INISTER IN  THE 

M INISTR Y OF ENERGY (PROF  
SIDDHESHW AR P R A S A D ): (a)
(o U ) The generation of e lectrid U  
fiom  the nuclear stations has been 
fairly s-atisfactory. Som e difficulties 

had arisen due 1o m arine pollution  on 

the 220 kV transm ission lines, and 
the 220 kV Sw itchyard  at Tarapur. The 

Sw itchyard  has. since been taken 
ovei bv the A tom ic P ow er Autho- 

n ty  M easures like hot line  w ash­

ing etc. are beimg adopted to do.W 
w ith  the problem  of m arine pollu­
tion. D uring the last yeax, tt’ne pi ,')" 
lem s on this account have not




